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1 Nisus Finance & 
Investment Managers 
LLP & Beacon 
Trusteeship Limited

SFC-01 22-01-2020 72,59,20,489       Nil Financial debt Yes No 0.00% Nil Nil Nil Nil Value of 205 units excluded from 
admitted claim of Rs. 72,59,20,489/-, 
in compliance of the direction given 
by Hon'ble NCLT vide order dated 
23.07.2021.  Calculation of claim/ 
voting ratio of Nisus after excluding 
205 flats from CD's assets is given 
below.

2 Punjab & Sindh Bank, 
Corporate Banking 
Branch

SFC-02 21-01-2020 51,45,57,717       51,45,57,717       Financial debt Yes No 11.14% Nil Nil Nil Nil

Total (A) 1,24,04,78,206    51,45,57,717       11.14% Nil Nil Nil Nil
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1 Greater Noida 
Industrial 
Development 
Authority

UFC-01 17-02-2020 1,02,75,18,105    43,95,81,181       Financial debt - 
Lease 
premium

No No 9.52% Nil Nil 10,94,46,937       Nil (a) Rs. 43.95 crores towards lease  
premium, (b) Rs. 10.94  crores not 
collated being future debt (c ) Rs. 
47.85 crore collated as other debt 

Total (B) 1,02,75,18,105    43,95,81,181       9.52% 10,94,46,937       

Grand total (A) + (B) 2,26,79,96,311    95,41,38,898       20.66% Nil 10,94,46,937       

List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

Name of the corporate debtor: Earthcon Universal Infratech Private Limited (In CIRP)
Date of commencement of CIRP: 08.01.2020

List of creditors as on: 15.12.2021
(Issued on 16.12.2021 at 12:30 PM)

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
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